
 

 

 

SERVICE TAX DELHI ZONE 
DEPARTMENT OF REVENUE, MINISTRY OF FINANCE 

GOVERNMENT OF INDIA 
 

FEW DAYS LEFT… 
 

LAST DATE FOR GST MIGRATION IS  
30TH APRIL, 2017 

 
ALL SERVICE TAX ASSESSEES ARE REQUESTED TO 

ENROLL & REGISTER FOR GST IMMEDIATELY. 
 
 

Duty/Tax Credits under existing laws cannot be carried forward in GST unless 
you enroll in GST portal (www.gst.gov.in) 

 
To help you enroll, Provisional ID & Password is made available in ACES Portal. 

 
In case you don’t want to migrate to GST, please confirm so in ACES and 

continue to file returns. Your provisional ID and password would be cancelled 
and this may deny your credit migration to the GST regime. 

 

 

Sd/- 
Deputy Commissioner (P&V) 

Service Tax Delhi-I 

http://www.gst.gov.in/

